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Shahdara were transferred to the
DM.C. under the Slum Clearance
Scheme and evacuee land in village
Tehar was transfarred to the D.M.C.
for remodelling of village Tehar.

It was in 1968 that D.M.C. compiain-
«d of unauthoriseq occupation and
squating in respect of 43 plots out of
253 plohs at Shahdara. As the posses-
sion was handed over to DM.C, it js
now for them to deal with the un-
authoriseq occupants direct,

Schools in Moti Bagh, New Delhi

6863. Shri Onkar Lal Berwa: Wil
the Minister of Edueation be pleased
1o state:

(a) whether it is a fact tha! except
in Moti Bagh-I Colony, New Delhi,
Boys and Girls Government Higher
Secondary Schools, if in the ssma
building are held in two difterent
shifts j.e. gne shift for boys and the
~ther for girls only;

(b) if so, the reasons for the run-
ning of two separate Boys and Girls
Higher Secondary Schools in one
building and in one shift in Moti
Bagh-1 Colony;

(c) whether any representations
‘have been received by the authorities
concerned against this discrimination
from the Welfare Associations of Moti
Bagh-I; and

(d) if so, the action ‘zken in the
matter?

The Minister of State in the Minis-
iry of Education (Shrl Bhagwst Jha
Azad): (a) to (d). The requisite in-
formation is being collected from the
Delhi Administration and will be laid
on the Table of the Lok Sabha in due

<ourse,
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CALLING ATTENTION TO MAITER
OF URGENT PUBLIC IMPORTANCE

REPORTED SALE OF MILITARY MATERIALS
BY WeEST GERMANY TO PAKISTAN

Shri Bal Raj Madhok (South Delhi):
I callthe attention of the Minister of
External Affairs to the following mat-
ter of urgent public importance and
I request that he may make a state-
ment thereon: —

“The reported sale of military
materials like aircraft, tank,
arms and ammunition by West
Germany to Pakistan.”

The Minisier of Exiernal Affairs
(Shri M. C. Chagla): Sir, hon
Members have drawn attention to
reports in the Indiap press about cer-
tain disclosures reported to have been
made before a Sub-Committee of the
Senate Foreign Relations Committee
of the United States regarding supply
to Pakistan of F-86 Sabre jet aircraft
and M-47 and M.48 tanks, This House
has been informed by my predeces-
sor as well as myself on a number of
occasions of the efforts made by the
Government of India to prevent the
supply of U.S, made equipment to
Pakistan through third countries.

As soon as reports about Pakistan’s
efforts to acquire arms and equipment
from West Germany through third
countries reached the Government of
India in late 1965, the matter was
taken up with the Government of the
Federal Republic of Germany who as-
sured us that no arms were being sold
to Pakistan by them. However, sub-
sequently some reports were received
to the effect that Canadian Luilt
F-86 Sabre jet aircrafy estimated to
number about 60 to 90 which were
bought by the Government of Iran
from the Federa] Republic of Ger-
many had arrived in Pakistan The
Government of India made strong re-
presentations to both  the West
German and Iranian Governments.
Th-~ Government of Irap assured us
that the aircraft sent by Iran to Pakis-
tan were only for repairs, servicing
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‘and mwdifications as such facilities
were not available ip Iran, The
Federal Republic of Germany also in-
formed us that it had worked out
with the Government of Iran a pro-
cedure to ensure and verify return ot
these aicraft from Pakistan to Iran.
In fact the West German Government
"informed us on Bth September, 1966
that all but g few of these aircraft had
gone back to Iran. The Canadin
Governmenty who had originally sup-
plied the aircraft to West Germany
were also apprised of the feelings of
the Government of India on this sub-
ject. The Government of India sub-
-‘sequently learnt with satisfastion that
the Canadian Government had ex-
preased its disinclination to allow fur-
‘ther sales of Canadian made aircraft
to Iran.

In spite of these assurances, the
‘Government came across some reports
to the effect that these aircraft had
come back to Pakistan. The matter
was again taken up with the West
German Government late in 1966 and
‘they reiterated the assurances given
by them earlier.

Ag regards the question of supply
of US built tanks by West Germany
to Pakistan, I may state that some
ilme ago we came  accross reporis
about the efforts of the Government
of Pakistan to acquire indirectly from
West Germany about 200 M-47 and
M-48 tanks. We took up the matter
with the Governments of West Ger-
many and USA. We were then
made to understand that the proposed
supply of tanks had fallen through.

In face of these assurances, we
are naturally surprised at reported
disclosures made before a Sub-Com-
mittee of the U.S. Senate Foreign Re-
lations Committee. We have expres-
sed our serious concern and feelings
in the country to both the Government
of the Federal Republic of Germany
and U.S.A. through their Embassies
‘here and are awaiting further deve-
iopments. May I add, Sir, the mnews
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that I have got just now? The Charge
d'affaires of West Germany has in-
formed our Foreign Secretary that it
13 not a fact that' West Germany had
entered into any contract op intends to
do so for the supply of tanks to Pakis-
tan or Iran. The Press reports are
misleading and West Germany is
aware of the Indian sentiments on
this issue. “

Here we have a definite statement
on behalf of the West German Gov-
ernment that no tanks were sold to
Pakistan or Iran and that no contract
hag been entered into and there is no
intention on the part of West Germany
to sell it.

Shri Bal Raj Madhok: It is a very
serious matter. Whatever the minis-
ter might have said about press 1e-
ports, the press reports are very clear
and they cannot be easily denied, be-
cause they refer to the proceedings in
the U.S. Senate. Foreign Relations
Sub-Committee. The ndian Express
says:

“Pakistan has signed agreements
with at least three sales firms
to get some mMOrs tanks for her
armed forces. In addition, the
Iranian Government has entered
into contracts, among them, with
the Levy Auto Parts Company
Toronto, Canada, for tanks re-
portedly for delivery to Pakistan.”

Then it goes on to say:

“Q¢ great concern to the sub-
committee was what the Euro-
peans , would do with 7,000
American-made M-47 and M-48
tanks, Most of these would be-
come surplus in the period
between new and 1971."

Then we are told..... .

Mr, Speaker: Everybody has read
it. Without reading it out you can
make your point. All of us have
read it.

Shri Bal Raj Madhok: We are told
that the Government of USA or the
German Government have given
some assurances. But in spite of the
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assurances the fact remains, as the
hon. Defence Minister told us the
other day, most of the sabre jets which
‘vere given to Iran have passed on
10 Pakistan, This was what the hon.
Defence Minister told us yesterday, in
spite of the fact that you told us the
other day, when you returned from
Iran, that those sabre jets were not
Zoing to Pakistan. My question is,
do you simply go by what the Iranian
Government tells you or have you
got any other source of information
also by which you can know the
motives of the Iranian Government,
which, gecording to press reports and
according to Mr. Cummings, who is
Chairman of a very important Com-
mittee on armament supplies, is that
the Pakistan Government is taking
these on account of sales through Iran.
With this information given by Mr.
Zummings, how could you make
the statement that Iran is a
friendly country and Iran is not
giving these to Pakistan? Secondly,
this information has come to us when
the proceedings of the Foregin Re-
lationg Sub-Committee have come out
in the press May I know what our
ambassy in America is doing. We have
a B. K. Nehru sitting in America for
the last so many years. I want to
know what that Ambassador and Em-
bassy has been doing, if we have to
depend only on press reports? | want
to know whether we have any in-
dependent source of information to
get to know what is happening over
our heads and against our interests in
these countries.

Shri M, C, Chagla: We are not re-
lying on press reports. We get infor-
mation from our embassies in these
countries, Representations have been
made by our Ambassador in Washing-
ton. Strong representations were
made. The same thing in Germany
and the same thing in Iran. Now, you
nave g press repori which appearsd
in the Indian Exrpress and some other
papers. Here you have a contradiction
officially given to us by the Ambas-
sador of a country. Which should be
accepted? With regard tp sabre jets,
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Germany did not den, the fact that
they had sold to Iran. Their attitude
was that Iran had not transferred
them to Pakistan but only they had
sent them for servicing. As my hon.
colleague pointed out day before
vesterday, it is an academic question,
and it is perfectly right, as to whether
the plines are in Iran or in Pakistan,
bacause we must look upon that as
rart of Pakistani air force as Pakistan
will avail herself of these planes
whenever she wants to. But as regards
tanks, it is a3 very serious matter, We
took it up yesterday. Today we got
the information from the Government
and here is an official denia] of the
fact that they have sold these tanks.

Shri Nath Pai (Rajapur): All this

happ:ned a year back. You took it
up yesterday. (Interruption).
sit fgfe feer ] (sfrireTn)

ZHTY WAl WEET Wil {7 I O#
gifers 2 @ #1w quAT awdifa
sEdq 2 Am-wifega foods o0 ) &
wAALERAT g fF e ag wEr & R
s Al & Wiz w1 w7 @ afaa
g ar W e Wz Ffzd ar T1g 71
g, g wmfwams w1 efqge
ax ¥ wr gaAT wEET w1 wA AT
sifewe a2 n7 gr i sear
wrfgn ¢ 7 %gr aw wéi & fv sgae
afad F A o & gy = 2
W 38 ¥pfaU mEn & aow e
e g}

Shri M. m Well, Sir we are
making further enquiries, Of course,
I quite appreciate that there is g dis-
tinction between the Government of
Germany and private firms which
might have entered into private con-
tracts with either Pakistan or Iran.
The contradiction is with regard to
the German Government. The Gov-
ernment has told ug that it has enter-
ed into no contract, but as regards
private firms we must make enquiries.
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An hon. Member: You should have
made enquiries long ago.

Shri Hem Barua (Mangaldai): Just
now the hon, Minister stated that he
made inquiries yesterday. That shows
that after the disclosures wele made
by the Senate Sub-Committee of
America he woke up to the urgency
of the situation and his duty also and
he took up the mater with the con-
<erned Governments, and our govern-
ment have accepted the Iraniap ver-
sion, as also the West German plea,
regarding the supply of sabre-jets to
Pakistan. Now the hon. Minister
comes out with the information that
there has been no contract between
Pakistan and West Germany for the
supply of tanks. May I draw his at-
tention to a newspaper report that
Pakistan has cleverly employed an
Iranian General as 3 purchasing agent
to purchase tanks and sabre-jets from
West Germany? Now, we have our
Embassies j Washington, in Teheran
and in Bonn and they were all sleep-
ing up til] now, up till the disclosures
in the Sub-Committee of the Ameri-
can Senate. My question js this. West
Germany seems to be a friendly
nation; America is a great friend of
our country for long and Iran also
claims to be very friendly to India.
May I know whether our Govern-
ment have drawn the attention of our
friends, America, West Germany and
Iran that they are playing the role of
Dr. Jekyll and Mr. Hyde? Have they
done it? Have they warned them
that if they continue to play the part
of Mr, Hyde in tue cloak of Dr.
Jekvll, this country is not going to
toleraty it?

Shri M. C. Chagla: May I remove
certain misapprehensions from the
mind of my hon. friend? We had
taken up this question some time
ago when we heard that the Gov-
ernmenty of West Germany was go-
ing to sell these tanks, and at that
time we were told that it was not so.
‘So, the matter ended there.

Shri Hem Barua: So, you have
secepted the Lranian version.
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Shri M. C. Chagla: No, we took it
up with West Germany and the Unit-
ed States. When this thing appeared
again in the press yesterday, when
we saw the excerpts of the evidence
before the Foreign Affairs Committee
of the Senate of United States; we
immediately sent for the two Ambas-
sadors here and asked them what
justificdtion was there for this report,
or what was the basis of this, and,
as I said, we have just been told,
as far as the German Government is
concerned, that they have not enter-
ed into a contract and they do not
propose to sell anything.

Shri Hem Barma: What about
Pakistan employing an Iranian Gene-
ral as purchasing agent?

Shri M. C. Chagla: We are making
inquiries. We have no information
except what we have seen in the
press,

st @ T (777) : Wee wEiRY,
oot WA wEET T T R A O
foEa o< fawaw & #0 &§ 1 mww
¥ ogar i faear s raw T
¥ wife s 5w Afen faar ) 39 &
RNiE g HTT AAT Hro THe @1 A
At 9 FGATT FT 9 F W 97
et awwre w1 farg o7 far
g st § fa s o frgeam
#R oifeem & wq 91 A @
gAT AT IA ¥ Wi Tifmeary w1 sarar
gfaar faet § o &1 3791 F wwa
§ qgard 1 aE aF o
T fggeam & g fawe & wfc
v et o, fom & o
Figan a1 fiw avg & fear s, e
TN AT T TE AT 9T FT AT
fog amy & 1+ @ STEwE Wy
Fra FIHw & 37 T 6 H1e (e
FAE F AT TAE AT g q@wEr
e dm A & & F afa g
¥ e F1 € & | WA JAT S
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q 93 FLYAQA % T FAAT FT AT
¥ w51 mar @ 5 wifwerm &1 "R
gl @i aq &, §iFT wa T AR
H Tio THO AT & GF & A4T4 § =T
T TR B, Tz AA A& Aand
0T & Wicq wifweqe &0 a7 §, &
AN AT g fF qa0 wgiaw aw
w40 ¥ faars g Filard Fow
qigrd’

Shri M. C. Chagla: We take such
action as we think fit and proper.
‘Even on the last occasion we pointed
oot 1o the Wes! German Government
the strong feelings in this country
about this arms deal and, as I said,
they realised our sentiments and said
that thev are no going i{s
to Pakistan. If we find thet notwith-
«tanding their assurances they have
done so, we will take such diplomatic
ac.ion, as is possible.

Mr. Speaker: Now, papers to be
laid on the Table. Shri Asoka Mehta.

Shri Nath Pai (Rajapur): Sir, may
. make a submission to you? Day
before yesterday, the Defence Minis-
ter made some disclosures about the
new aircraft acquired by Pakistan.

Mr. Speaker: He cannot raise it in
“his manner.

Shri Nath Pai: 1 am not suggesting
something new. I have given notice
of it. If you do not hear me, what

can 1 do? This is a totally different
=ubject.
Mr. Speaker: Whatever it is I

cannot allow it now.

Shri Nath Pal: I am not asking any
question now. 1 am only saying that
vou should agree to have a debate on
it.

Mr. Speaker: That is exactly what
1 sav. It can be debated in thiz
House only i the Minister sayr.
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Shri Nath Pai: This kind of reply
will not satisfy us.

Mr. Speaker: It may be so; let him
write to me.

Shrj Nath Pai: I haye already
written to you. We want to make
our submission, because the whole
House is concerned abou! it.

Mr. Speaker: This is not the way.
I cannot decide here ang now whe-
ther I am gei to admit it or not.
I have to ider it.

Shri Nath Pai: Then which is the
way?  There you are wrong. Let
me submit that we always ask of the
Speaker—and rightly under the Rules
of Procedure,

Mr. Speaker: I am not going to
answer it just now, Shri Asoka
Mehta.

o AFEET TWE! :  THE)

s, & o

Mr. Speaker: No please.

Shri Nath Pai:
us like that.

You cannot stop
o Tt (wwAr ¢ A, #

WTYE FTH T TF QT GG TrEar

g | 7 fow ama wt w57 T8

&, 994G art § TgAT agAr g wE

waT £ qfi §7 @R
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